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Indian Defence Fersonnel in Pak
Jails

623. SHRI R. K. MHALGI: Will the
Minister of EXTERNAL AFFAIRS be
pleaseq to state:

(a) whether it is g fact that the Ex-
ternal Affairs Minister during his visit
to Pakistan in June, 1981 has discus-
sed with the Government of Pakistan
the issue of forty Indian Defence per-
sonnel who are in Pakistani jails; and

(b) if so, the result thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR] P. V. NARASIMHA
RAO: (a) and (b). Yes, Sir. The issue
of Indian Defence personnel reported
to be in Pakistani jails was once again
taken up with the Government of
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Pakistan during the Foreign Minister’s
vigit to Islamabad in June, 1981. The
Government of Pakistan reiteratec its
position that there were no such De-
fence personnel in Pakistan.
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U.G.C. Plan for Development of
Higher Education

625. SHRI K. RAMAMURTHY: Wwill
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) the details of the policy frame
that has been evolved by the University
Grants Commission for the develop-
ment of higher education for the next
15 years; and

(b) by what time it will be imple-
mented?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI
SHEILA KAUL): (a) The rolicy
frame adopted by the University
Grants Commission in February 1978
for the development of higher educa-
tion over the next ten to fifteen years
envisages:—

(1) Adoption of measures which
will reduce pressures on the uni-
versity system = through  effective
vocationalisation at the secondary
stage, delinking jobs from degrees,
changing recruitment policies which
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make a degree a minimum qualifica-
tion for any good job;

(2) Restraint in the establishment of
new institutions, which shoulc not be
set up (except in backward areas)
unless the need is established on
academic considerations and avail-
ability of resources;

(3) Planning the Ilocation of new
institution very  carefully and
rationaising that of the existing
ones;

admission to full-
time institutions of higher educa-
tion at the first degree and post-
graduate levels on the basis of merit
with reservation of at least half the
seats for weaker sections;

(4) Selective

(5) Provision of facilities to meet
the full cost of education of talented
but economically weaker students;

(6) Expansion of higher education
through non-formal channels;

(7) Opening Secondary/Interme-
diate Board and University exami-
nations to private candidates.

The major programmes suggested in
the policy frame are restructuring of
undergraduate courses, confinement of
post graduate education and research
to university departments, decentrali-
sation of university  administration,
extension services to schools and to the
community at large, improvement of
standards both in terms of academic
achievement as well as social commit-
ment ana contribution to national de-
velopment, introduction of the regional
languages as the medium of instruc-
tion, ete.

(b) The Commission has already
circulated to all the universities detail-
ed guidelines for formulation of speci-
fic programmes for implementation
during the Sixth Plan period which
take intc account some of the major
suggesiions made in the policy frame.
These suggestions have to be con-
sidered and implemented by the Uni-
versities themselves.





